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I VACANCY CIRCULAR '

Subject: Filling up of vacant posts at LPAI Secretariat, New Delhi and its ICPs on deputation
(Foreign Service) basis from those working in Central/State Government / Union
territory Administration / Statutory Body / Autonomous Body.

The Land Ports Authority of India (LPAI), a statutory body set up under the LPAI Act
2010 for development and management of Land Ports / Lntegrated Check Posts (ICPs) at various
locations on international land borders of India proposes to fill-up the following vacant posts on
deputation (Foreign Service) basis from amongst Central/State Government / Union territory
Administration / Statutory Body / Autonomous Body Officers for its Secretariat and Integrated
Check Posts as under: -

LPAI Sectt., New Delhi

SI.
No.

Name of Post Pre-revised Pay Pay Matrix No. of posts to
Band + Grade Pay Level be filled up

(7"= CPC)
,_i Deputy Secretary ,-tPay Band-3 + 7600 Level- 12

l\> Under Secretary Pay Band-3 + 6600 Leve1- 11 N
OJ Private Secretary Pay Band -2+460O Level-7 [Q

—I>~ Section Officer Pay Band -2+4600 Level-7 |._;

U1 Assistant Engineer
(Electrical)

Pay Band —2+460O Level-'7 )-n

6. Personal Assistant Pay Band-2+4200 Level-6 3
7. Junior Engineer

(Civil and Electrical)
Pay Band-2+4200 Level-6

8. Sr. Accountant Pay Bank 2 +4200 Level-6

2
(1 each)

l
9. Accountant Pay Band-1+2800 Level-5 1

Sub Total (A) 14

For ICPs:

l. Manager | Pay Band-3 + 6600 Level- 11 1 l
1. Assistant Pay Band-2+4200 Level-6

(Attari- 1
Raxaul- 1

6
Jogbani-1
Dawki-1

Q-\ (‘Q/v
?\ <7s~>

Stenographer Grade-D Pay Band-1+2400 Level-4
(Attari-1
Raxaul-l
Petrapole

Petrapole-2)
6

J0gbani-1
Dawki-1

-1 Agartala-1)
Sub Total (B) 13

GRAND TOTAL (A-PB) 27"r/(‘(5 U_§5‘-
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(1) Number of vacancies may be decreased or increased at the discretion of the '
Competent Authority, LPAI. _t osts at ICPs will be liable to be posted

_ (ii) Selected Officer/Official for the vacan p
" ' ' ' th ICPs located at Attari, Jogbani, Raxaul, Agartala, Dawki,:2
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(Ved Prakash Juyal)

T To

Petrapole and Moreh.
(iii) LPAI is an ehgible office for GPRA (only for Central Govt. Employees).

at any of e

3 The details of eligibility and other conditions, along with details of functions and' ' Annexure ‘A’ _
responsibilities for the above posts are given in .

4. The format of application is appended as Annexure-'B'. ii
5.t The applicants for Group ‘B' & 'C' posts should have basic working knowledge of .
computers particularly in all the modules of MS Office including e-office, email etc. _

6. The deputation will be initially for a period of five years. Period ofdeputation will include I' d' tel receding this appointment in the
period of deputation in another ex-cadre post held irome ia y p' ' de artment in the Central Government. The appointment will .
same or some other organization or p
not bestow on the appointee on deputation any claim for regular appointment.fDOP&T on the subject and especially
'l The deputation will be subject to various circulars 0' sti ulated in DOP&T’s OM No. 6/8/2009-Estt. (Pay ll)
the tenns and conditions of deputation as p
dated 17.06.2010 and subsequent amendments made thereon. _

8. The last date for receiving of applications is 25.12.2023.

9. The applications of willing and eligible officials whose services ‘could be spared i
iininediately, may be sent along with attested copies of ACRs/APARs for the last 5 years and 1
Vigilance Clearance / Integrity Certificate, through proper channel to the Under Secretary "
LGAlEsttQ_LLand Ports Authority of Indian)“ F1ooi;LLok Ntggak Bhawanglihan l\/IarketJ_N ew_
Delhi-110003, so as to reach LPAI by 25.12.2023.

l0. Applicants may send advance copies by post at the above address and also on email id: usga-
adinii@,lpai.gov.in. However, only the applications received through proper channel by the due
date and complete in all respects, shall be considered for selection.

ll. All the details in this regard may also be obtained from this Authority‘s website' der Vacancies Tab. Ministiyof Home Affairs: http://mha.nic.in/vacancieshtm://lp_ai.gov.in iui p
and National Career Service (NCS) Portal:

Under Secretary(GAIEstt.)
Tel:- 011-24340712 ‘T

E-mail:- usga-admn@lpai.gov.in

1. The Secretaries ofall Departments ofGovernment of India with the request to circulate it widely‘ ' l. Ito all the oflicials under their contra
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- The Chief Secretaries and Resident Commissioners of all State Governments/Union Tenitories
with the request to circulate it widely to all the ofiicials under their control.
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3. Director(CS Division)Do T, 0 y ,

' ' ' d ls tit on the website.

6. DG SSB, Vivekanand Marg, East Block 5, RK Puram, New Delhi, Delhi 1100

7. DG ITBP, Block No-2, CGO Complex,

P& L kNa ak Bhawan Khan Market, with the request to circulate
ll wzdely to all the oflicers under thezr control an a 0 to pos

4. DG, CPWD, Nirman Bhawn, New Delhi.

DG BSF, Block No. 10, CGO Complex, Lodhi Road, New Delhi, Delhi 110003 with the request
to circulate it widely to all the oflicials under their control.

66 with the

request to circulate it widely to all the oflicials under their control.
Lodi Road, New Delhi, Delhi 110003 with the request

to circulate it widely to all the oflicials under their control.
hal India with the request to circulate it

8. DG Assam Rifiles, E. Khasi Hills (Shillong), Meg aya,
widely to all the oflicials under their control.

N I CGO Com lex Lodhi Road New Dell1i-l10003- with9. Directorate General, CRPF, Block o. , p , ,' ' ' ' trol.the request to circulate it widely to all the ofliczals under their con

l0.PPS to Secretary (BM)/ PS to JS (BM)/ DS (BM—II), MHA

l1.ICP Managers at Attari, Agartala, Petrapole, Raxaul, Jogbani, Moreh and Dawld Land Ports to
put this up on their notice board.

l2..loint CGA Mahalekha Niyantrak Bhawan Ministry of Finance GPO Complex Block-E,
aviation colony, New Delhi-l 10023.

13.1-lcn'ble Principal District & Sessions Judge (1-IQs), Tis Hazari Courts, Bhiku Ram Jain Marg,
Rajpur Road Block BGS, Kamla Nehru Ridge, Civil Lines New Delhi-110054 with the request

Mm to circulate it widely to all the oflicials under their control.

14. The Chairman CBDT, North Block, New Delhi with the request to circulate it widely to all the
oflicials under their control.

l5. The Chairman Railway Board, Rail Bhawan, New
to all the oflicials under their control.

of MHA at htto://rnha.nic.in_/vacancies through

Delhi with the request to circulate it widely

l6.lT Section, MHA for posting on the web-site _
BM-ll Division, MHA

17.IT Division, LPAI for posting on the web-site of LPAI h ://l ai. ov.in at appropriate place.

l8.IT Division, NCS for posting on t e
place.

. ed(Ved Prakash Juyal)
Under Secretary(GA/Estt.)

Tel:- 011-24340712
E—mail:- usga-adinn@.lpai.gov.in
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h web-site of NCS Portal www.ncs.gov.in at appropriate
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critena for the posts of Group ‘A' to be filled up by Deputation and for Group ‘B’ and ‘C' on deputation cl
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on short term contract basis in LPAI.
l. Deputy Secretary

I-5:5, =‘»'¢,(r~‘."' .:22 .:.'~¥é%’£e“ -
Duties & Res onsibilities:

Deputation-

Officers from the Central Government / State Government / Union
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To deal with areas such as territory Administrationl Statutory Body I Autonomous Body-
policy, planning &
d°"°l°Pme11t, '°Yad¢ and (a) (i) holding analogous post on regular basis in the parent cadre or
commerce, finance and department; or
accounts, administration
and coordination matters,
etc. and any other related
work assigned.

(ii) with five years’ regular service in the grade rendered after
appointment thereto on regular basis in pay level ll or equivalent; and

(b) possessing three years’ experience in the field oftrade and commerce,
policy, planning and development, administration, finance and legal
matters in the Central Government or State Govei-mnent or Union
territory Administration or Statutory Body or Autonomous Body.

of the lending organisation. .

applications";

Short term contract-

eriod of maximum six months at a time, from amongst the office

remuneration shall be paid as per extant rules and regulations o
Central Government on the subject”;

l Under Secretary ‘ Deputation —

Duties & Responsibilities: Officers om e
To deal with areas such as territory Administration! Statutory Body / Autonomous Body -

development, trade and (a) (i) holding analogous post on regu at asis p
commerce, finance and department; or

d' t' matters, (ii) with five years’ regular service in the gra e re
etc. and any other related appointment thereto on regu a p

) with ei ht years‘ regular service in the grade ren ere a(iii g
appointment thereto on regular basis in pay level 8 or equivalent; and

iiel‘-~=

Note 1.-— Period of deputation including period ofdeputation in another
ex-cadre post held immediately preceding this appointment in the same
or some other organisation or department in the Central Government or
State Government or Union territory Administration or Statutory Body or
Autonomous Body shall ordinarily be for an initial period of five years
and extendable up to seven years on yearly basis subject to prior approval

Note 2.—— The maximum age-limit for appointment by deputation shall
be not exceeding fifty-six years as on the closing date of receipt of

' Where the Authority is unable to get suitable officers on deputation, the
Authority J fill such vacancies by short term contract employment for a. . . I
P
retired from analogous post in the Central Government or Stat
Government or Union tenitory Administration and below the age o
sixty-five years and having suitable qualifications and experience. Th. . . f th

fr th Central Government / State Government / Unio

policy, planning & ' ' l b ' in the arent cadre or

accounts, administration
and coor ina ion " ' _ <1 Ildfiffld aflfir' l rbasis in ay level l0 or equivalent; and
work assigned. . . . . d d fier

(b)' possessing five years‘ experience in the fields of policy, planning and
development administration, human resource development, finance,!

L , vigilance, court cases, communication related matters in the Central

-——---- -~---~-_-- .\ . _ I _ i i W i r _ l
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Statuary Body / Autonomous Body.

Note 1 - Period of deputation including period of deputation in another
ex-cadre post held immediately preceding this appointment in the same
or some other organisation or department in the Central Government /
State Govemment / Union territory Administration / Statuary Body I
Autonomous Body shall ordinarily be for an initial period of five years
and extendable up to seven years on yearly basis subject to prior approval
of the lending organisation.

Note 2 - The maximum age limit for appointment by deputation shall be
not exceeding fifty-Six years as on the closing date of receipt of
applications.

Short term contract—
Where the Authority is unable to get suitable officers on deputation, the
Authority may fill such vacancies by short term contract employment for
a period of maximum six months at a time, from amongst the officers
retired from analogous post in the Central Government or State
Government or Union territory Administration and below the age of
sixty-five years and having suitable qualifications and experience. The
remuneration shall be paid as per extant rules and regulations of the
Central Govemment on the subject”;
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3. Manager
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“Deputation—

Officers from the Central Government or State Government or Union
territory Administration or Statutory Body or Autonomous Body—

(a) (i) holding analogous post on regular basis in the parent cadre or
department; or _

(ii) with five years’ regular service in the grade rendered after
appointment thereto on regular basis in pay level 10 or equivalent;

(iii) with eight years’ regular service in the grade rendered after
appointment thereto on regular basis in pay level 8 or equivalent; and

(b) possessing five years’ experience in the fields of Management,
planning and development, administration, human resource
development, finance, vigilance, court cases and communication related
matters in the Central Government or State Government or Union
territory Administration or Statutory Body or Autonomous Body.

Desirable-
Preferably holding of Master Degree in Management.

Note 1.— Period of deputation including period of deputation in
another ex-cadre post held immediately preceding this appointment in
the same or some other organisation or department in the Central
Government or State Government or Union territory Administration or
Statutory Body or Autonomous Body shall ordinarily be for an initial
period of five years arid extendable up to seven years on yearly basis
subject to prior approval of the lending organisation.

Note 2.-—— The maximum age-limit for appointment by deputation shall
be not exceeding fifty-six years as on the closing date of receipt of
applications”;

~»-q.» g-___- m __..__._..,.,__ ._.».-...____-..__._.‘....._.-..___. . . . _\. ._,..._.._..-.i_____...__.-.._-...__... . .._ _
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Stenographic ' & related
assistance and operate e-
office, emails in computer
to Chairman, Members
and Secretary, Directors,
and Dy. Secretary to
LPAI, and any other
related works

(a) (i) holding analogous post on regular basis in the parent cadre or
department; or

(ii) with five years’ regular service in the- grade rendered after
appointment thereto on regular basis in pay level 6 or equivalent; and

(b) possessing five years’ experience of working as Private Secretary in
Central Government I State Government / Union territory Administration
/ Statuary Body / Autonomous Body. ‘

Note 1— Period of deputation (including short term contract) in another
ex-cadre post held immediately preceding this appointment in the same
or some other organisation or department in the Central Government or
State Government or Union territory Administration or Statutory Body
or Autonomous Body shall ordinarily be for an initial period offive years
and extendable up to seven years on yearly basis subject to prior approval
of the lending organisation.

Note 2- The maximum age-limit for appointment by deputation shall
be not exceeding fifiy-six years as on the closing date of receipt of
applications.

Short term contract-
Where the Authority is unable to get suitable officers on deputation, the
Authority may fill such vacancies by short term contract employment for
a period of maximum six months at a time, from amongst the officers
retired from analogous post in the Central Government or State
Government or Union territory Administration and below the age of
sixty-five years and having suitable qualifications and experience. The
remuneration shall be paid as per extant rules and regulations of the
Central Government on the subject”;
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‘ Section Officer “Deputation (including short term contract)-

Officers from the Central Government or State Government or Union
territory Administration or Statutory Body or Autonomous Body—-

(a) (i) holding analogous post on regular basis in the parent cadre or
department; or

(ii) with five years’ regular service in the grade rendered after
appointment thereto on regular basis in pay level 6 or equivalent; and

(b) possessing three years’ experience in the fields of policy, planning
and development, administration, human resource development, finance,
vigilance, court cases and communication related matters in the Central
Government or State Government or Union territory Administration or
Statutory Body or Autonomous Body.

Note 1.-— Period of deputation (including short term contract) in another' ‘ ' ' ' tment in the sameex-cadre post held nnmediately preceding this appom
or some other organisation or department in the Central Government or
State Government or Union territory Administration or Statutory Body
or Autonomous Body shall ordinarily be for an initial-period offive years
and extendable up to seven years on yearly basis subject to prior approval
of the lending organisation.
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be not exceeding fifty-six years as on the closing date of receipt of
applications.

Short term contract—
Where the Authority is unable to get suitable officers on deputation, the
Authority may fill such vacancies by short term contract employment for
a period of maximum six months at a time, fi'om amongst the officers
retired from analogous post in the Central Govermnent or State
Government or Union territory Administration and below the age of
sixty-five years and having suitable qualifications and experience. The
remuneration shall be paid as per extant rules and regulations of the
Central Government on the subj ect.”;

6. Assistant Engineer
(Electrical)

Duties & Responsibilities:
Examination of DPRs and
Technical ReportIDERS
etc of the projects of ICPs.
Monitoring Control of
functions of ICPs while
looking after the detailed
project related to ICPs.
Submission of physical
and financial reports to the
Chairperson!
MeinbersIDirectors of
LPAI. Any other related
work assigned.

Deputation -

Officers from the Central Government / State Govemment / Union
territory Administration I Statutory Body I Autonomous Body-

(a) (i) holding analogous post on regular basis in the parent cadre or
department; or

(ii) with five years’ regular service in the grade rendered afler
appointment thereto on regular basis in pay level 6 in the Public Works
Department or equivalent; and
(b) possessing three years’ experience in civil engineering or electrical
engineering and monitoring of construction activities in the Central
Government I State Government I Union territory Administration /
Statuary Body I Autonomous Body.

Note 1 - Period of deputation (including short term contract) in another
ex-cadre post held immediately preceding this appointment in the same
or some other organisation or department in the Central Government I
State Govemment I Union territory Administration I Statuary Body I
Autonomous Body shall. ordinarily be for an initial period of five years
and extendable up to seven years on yearly basis subject to prior approval
of the lending organization.

Note 2 - The maximum age limit for appointment by deputation shall be
not exceeding fifty-six years as on the closing date of receipt of
applications
Short term contract —
Where the Authority is unable to get suitable officers on deputation, the
Authority may fill such vacancies by short term contract employment for
a period of maximum six months at a time, from amongst the officers
retired from analogous post in the Cennal Government I State

five years and having suitable qualifications and experience. The
remuneration shall be paid as per extant rules and regulations of the
Central Govemment on the subject.

T 7 Personal Assistant

Duties & Responsibilities

Stenographic & related
assistance and operate e-
office, emails in computer
to Chairman, Members
and Secretary, Directors,
and Dy. Secretary to
LPAI, and any other

Deputation-

Officers from the Central Government I State Government I Union
territory Administration I Statuary Body I Autonomous Body -—

(a) (i) holding analogous post on regular basis in the parent cadre or
department; or

(ii) with six years’ regular service in the grade rendered after
appointment thereto on regular basis in pay level 5 or equivalent;

related works

l
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I

Government Union territory Adrriinistration and below the age of sixty- l



';¥..~...-~-_r .». ,4 r ~ v-- ea ,. v.. "?' it .
Ir . .. aPP°1I1t1'fl¢Hi11h6r6f0 On regular basis as Steno ‘D’ or equivalent in pay

'*=‘.»“’ 1 » '
'-<- ma. ' '4 ‘

#32’,5"-ti}? 516%’1 1 er;

~ ~21: *g_-'-:."s1‘»@z F;Y>.

was-are-~_<"3‘@'t=riY .=2-M??? .

Inifiarre

it

11.“.-.'.c.fig“.2,‘

lsr

3'

E

rear:1»wise:;:-:1

2

Z
3.

_
\

level 4 or equivalent; and

(b) possessing five years’ experience in secretarial practices, office
management, effective communication skill, public dealing and related
matters in the Central Government I State Govemment I Union territory
Administrationl Statuary Body I Autonomous Body.

Note 1—- Period of deputation (including short tenn contract) in another
ex-cadre post held immediately preceding this appointment in the same
or some other organisation or department in the Central Government I
State Government I Union territory Administration I Statuary Body I
Autonomous Body shall ordinarily be for an initial period of five years
and extendable up to seven years on yearly basis subject to prior approval
of the lending organisation. V

Note 2—— The maximum age-limit for appointment by deputation shall
be not exceeding fifiy-six years as on the closing date of receipt of
applications.

Short term contract-—
Where the Authority is unable to get suitable officers on deputation, the
Authority may fill such vacancies by short term contract employment for
a period of maximum six months at a time, from amongst the officers
retired from analogous post in the Central Government or State
Government or Union territory Administration and below the age of
sixty-five years and having suitable qualifications and experience. The
remuneration shall be paid as per extant rules and regulations of the
Central Government on the subject”;
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Junior Engineer
(Electrical & Civil)

Duties & Responsibilities:
Examination of DPRs and
Technical ReportsIDERs
etc of the projects of ICPs.
Monitoring control of
functions of the ICPs
while looking after the
detailed projects related to
ICPs. Submission of
physical and financial
reports to the
Chairperson/Members,
Directors, executive
Engineer of LPAI. Any
other related work
assigned.

Deputation—
Officers from the Central Government I State Government I Union
territory Administration! Statuary Body I Autonomous Body -

(a) (i) holding analogous post on regular basis in the parent cadre or
department; or

(ii) with five years’ regular service in the grade rendered after
appointment thereto on regular basis in pay level 5 in the Public Works
Department or equivalent; and

(b) possessing three years‘ experience ofworking in civil engineering or
electrical engineering and monitoring of construction activities in
Central Government! State Government I Union territory Administration
I Statuary Body I Autonomous Body. '

Note 1—- Period of deputation (including short term contract) in another
ex-cadre post held immediately preceding this appointment in the same
or some other organisation or department in the Central Government I
State Government I Union territory Administration I Statuary Body /
Autonomous Body shall ordinarily be for an initial period of five years
and extendable up to seven years on yearly basis subject to prior approval
of the lending organisation.

be not exceeding fifty-six years as on the closing date of receipt of
applications.

Short term contract-—
Where the Authority is unable to get suitable officers on deputation, the
Authority may fill such vacancies by short term contract employment for

Note 2-— The maximum age-limit for appointment by deputation shall -

a period of maximum six months at a time, from amongst the officers
retired from analogous post in the Central Government or State
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Sr. Accountant

Duties & Responsibilities:
Dealing with matters
relating to budget,
accounts and finance of
LPAI, financial scrutiny
of proposals. Any other
related work assigned

Deputation—

Officers from the Central Govermnent I State Government I Union
territory Administration I Statuary Body I Autonomous Body -—-

(a) (i) holding analogous post on regular basis in the parent cadre or
department; or

'h ' ears’ regular service in the grade rendered afier(ii) wit six y .
appointment thereto on regular basis in pay level 5 or equivalent;' ' d d after') with ten years’ regular service in the grade ren ere(iii
appointment thereto on regular basis in pay level 4 or equivalent; and

(b) possessing five years’ experience in accounts, knowledge of general
financial rules and regulations, projects, audit and budget work in the
Central Government I State Government I Union territory Administration
I Statuary Body I Autonomous Body.

Note 1— Period of deputation (including short term contract) in another
ex-cadre post held immediately preceding this appointment in the same _

th or anisation or department in the Central Government Ior some o er g
State Government I Union territory Administration I Statuary Body I

ous Body shall ordinarily be for an initial period of five yearsalAutonom
and extendable up to seven years on yearly basis subject to prior approv
of the lending organisation. .

Note 2— The maximum age-limit for appointment by deputation shall
be not exceeding fifty-six years as on the closing date of receipt of
applications.

Sh rt term contract-— . . h

fill h vacancies by short term contract emp oyme

d fr analogous post in the Central Governmen

sixty-
remuneration shall be paid as per extant rules and regulations o
Central Government on the subject.”;

Accountant

To deal with mat

‘wrvneqr

te

relating to audit,
accounts, finance and
projects, book keeping,
advance accountancy and
any other related work
assigned, should also be
able to work in Tally, ' ’ e erience of working in accounts or
‘¢X°¢l¢l¢- (b) possessing three years xpfinance, projects in the Central Government I State Government I

d ' ' tration/Statuary BodyIAutonornous Body.

0
Where the Authority is unable to get suitable officers on deputation, t e' l nt forAuthority may sue
a period of maximum six months at a time, from amongst the officers' t or State
retire om
Government or Union territory Administration and below the age of

five years and having suitable qualifications and experience. Thef the

Deputation-—

(a) (i) holding analogous post on regu
department; or

(ii) with five years, regular service in the gra
appointment thereto on regular basis in pay level 4 or equivalent; and

Union territory A minis

Duiifis & R65 Onsibililiesi Officers of the Central Government I State Government I Union territoryY5 Administration I Statuary Body I Autonomous Body-
lar basis in the parent cadre or
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. . . . .Note 1— Period of deputation (includmg short term contract) in another
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‘ “"*“ » ex-cadre post held immediately preceding this appointment in the same f
i or some other organisation or department in the Central Government I
_ State Govemment I Union territory Administration I Statuary Body I

’ Autonomous Body shall ordinarily be for an initial period of five years
’*'“““'**‘ “ C and extendable up toseven years on yearly basis subject to prior approval1;.-'-I, :1=-:'5~"' =1;..1. .
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of the lending organisation.

Note 2- The maximum age-limit for appointment by deputation shall
be not exceeding fifty-six years as on the closing date of receipt of
applications.

Short term contract——
Where the Authority is imable to get suitable officers on deputation, the
Authority may fill such vacancies by short term contract employment for
a period of maximum six months at a time, from amongst the officers
retired from analogous post in the Central Govemment or State
Government or Union territory Administration and below the age of
sixty-five years and having suitable qualifications and experience. The
remuneration shall be paid as per extant rules and regulations of the
Central Govemment on the subject.“

=- i ,1 l. Assistant

H?) Duties&. Responsibilities:
Y3.

To Deal with policy,
planning & development,
finance and accounts,
administration and
coordination matters, etc
and any other related'3:; a;i-.,-

‘if; work assigned. .
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Officers from the Central Government or State Government or Union i
territory Administration or Statutory Body or Autonomous Body -

(a) (i) holding analogous post on regular basis in the parent cadre or
department; or

(ii) with six years’ regular service in the grade rendered after appointment
thereto on regular basis in pay level 5 or equivalent; and _

(b) ossessing three years’ experience in administration, human resourceP
development, finance in the Central Government or State Government orA t nomous Body.
Union territory Administration or Statutory Body or u 0

Note 1.—— Period of deputation (including short term contract) in another. . . . . . h e
x cadre post held immediately preceding this appointment in t e same -

or some other organisation or department in the Central Government or' ' ' ' ' S tut BodState Government or Union territory Administration or ta ory y
or Autonomous Body shall ordinarily be for an initial period of five years' b' t to rior approvaland extendable up to seven years on yearly basis su jec p
of the lending organisation.

Note 2.— The maximum age-limit for appointment by deputation shall
be not exceeding fifty—six years
applications.

ere
Authority may fill such vacancies by short term contract employment f

‘ ' ' th ffice

Government or Union territory Administration a
' fve ears and having suitable qualifications and experience. Thsixty- l y _

remuneration shall be paid as per extant rules and regulations of th
Central Government on the subj ect.”;

as on the closnig date of receipt of

Short term contract-—
Wh the Authority is unable to get suitable officers on deputation, the‘ or
a eriod of maximum six months at a time, from amongst e o rsP
retired from analogous post in the Central Government or State

‘ ' ‘ ' ' nd below the age ofB
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‘tit Stenographer (Grade-D)

Duties& Responsibilities:
AT HQ LPAI:

,4:I‘ -v

—-¢=-.=...~.:=-_-.~. , "—'~-‘ " \ -i---A- — - ~ _._-» -- , ___ 2 _“_‘

- Stenographic & related
assistance to officers of
LPAI and computer skill
including power point,
excel etc. knowledge of e-
offiee, and any
related work assigned.
AT ICPs of LPAI :
Stenographic & related
assistance to officers of
LPAI and computer skill
including power point,
excel etc . knowledge of e-
office, and any other
related work assigned.

i Deputati0n—

other -

Officers from the Central Government / State Government / Union
territory Administrationl Statuary Body / Autonomous Body -

(a) (i) holding analogous post on regular basis in the parent cadre or
department; or

(ii) with five years’ regular service in the grade rendered after
appointment thereto on regular basis in the pay level 3 or equivalent; and

(b) possessing three years’ experience of working as Personal Assistant
in the Central Government / State Government / Union territory
Adrninistrationl Statuary Body / Autonomous Body.

Note 1-— Period of deputation (including short tenn contract) in another
ex-cadre post held immediately preceding this appointment in the same
or some other organisation or department in the Central Government I
State Government / Union territory Administration / Statuary Body I
Autonomous Body shall ordinarily be for an initial period of five years
and extendable up to seven years on yearly basis subject to prior approval
of the lending organisation.

Note 2—— The maximum age-limit for appointment by deputation shall be
not exceeding fifty-six years as on the closing date of receipt of
applications.

Short term contract-—
W_here the Authority is unable to get suitable officers on deputation, the
Authority may fill such vacancies by short term contract employment for
a period of maximum six months at a time, from amongst the officers
retired from analogous post in the Central Government or State
Government or Union territory Administration and below the age of
sixty—five years and having suitable qualifications and experience. The
remuneration shall be paid as per extant rules and regulations of the
Central Government on the subject”; A
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APPLICATION FOR THE POST OF:

I - | - - | u - - n - | - I n - < - - - - - e | - - - -1 ass oftslze photograph

i

1. Name of applicant with designation and
complete office address (in block letters),

(1 L e-mail 81> Tele. No. _
2. !_Father’s Name _\_ ‘

\ 3 i Residential Address with Phone No. t ,
F

i 4. Permanent Address

Q»?

A - ‘Ls. by Date of Birth (in Christian era)_ ‘g A[ a. g‘ Whether belongs to sq;siyoiac j
i 7. Date of first joining in Central Government i ‘

/ State Government / Union territory
Administration / Statuary Body /yjv

L AutonomousBody " _,8. i Date of retirement under Central ‘
k_ Government / State Government / Unionterritory Administration / Statuary Body /

p _ Autonomous Body .
\_ 9. ‘, Educational Qualifications _,

i 10. i Whether belongs to All India or Organized ‘
ad Gr.A Services ? If Yes, then mention namep of Service and Batch - _\_ t

i 1 1. i Post held on regular (i.e. substantive) ‘
basis and the date from which held with
grade pay

(Signature of the Applicantk
Page 01 of 04
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31*» A , Present Pay |
:“O~l.j.‘:.;1HT'%|'{~ ._ "J ' . ~ 1 _ .13. Details of Employment, of last 10 years m chronologlcal order. Enclose a
"e---~~<'.|t inter

_,.-:9 W“ V _ 7 separate sheet, duly authentlcated under your signature.
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14. Nature of present employment i.e. ad hoc or ‘
temporary or permanent L p

15. In case the present employment is held on
Deputation/ contract basis, please state

a) The date of initial appointment.
b) The period of appointment on

, deputation / contract
} c) Name of the parent office /7, Organization to which you belong. , I

16. Trainingj Courses attended i
_ ‘ 17. Additional details about your present

employment: -
Please state whether working under-

A, a) Central Government
b) State Government
c) Autonomous Organizations

if d) Central Public Sector Undertaking
e) State Public Sector Undertaking

if i i) Statutory Bodyj UT Administration y AE’ __ti 18. ‘ Additional information, if any, which
£7 applicant may like to mention in support of
’ his/ her suitability for the post vis-a-viz the“duties” mentioned in column 2 of Annexure-

_ LA. Enclose a separate sheet, if required. _,_
‘ 19. i Preference of palce for posting in ICPs: ‘

i) ii) iii)

Date: (Signature of the Applicant)
(\ Mobile No:-
' Address for communication: <~
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DECLARATION BY THE APPLICANT

1. 1, ........................ ....... .......... .... .. (applicant name) hereby
.~ ,;_;;,§;‘,- '

declare that my posting on deputation as ................................... .. (post name)

in LPAI shall not bestow any right to me to claim either seniority in the said post
in respect of the services rendered by me on deputation or regular appointment.

4-n~"$caW

l_ hf!‘ -~

W!"-‘-9%

§§F_~'-"ii

' 2. l will no
LPAI in the said post.

_“:‘f§liilILt‘.2it F’=.v:Z7$.§»4,3,

t claim absorption in

d to my parent organization for any inaccuracies
3. I am liable to be repatriate ' of any provisions in the rules /

the details noted above or for contravention
the deputation.
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Date:
(Signature of the Applicant) V

A I‘ Place:
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OFFICER NUL

1CERTIEICATE TO BE RECORDED BY THE HEAD OF OFFICE I _ g _
BELOY! PHE RANK OF UNDER SECRETARY [N GOI WHILE FORWARDING THE t

~ APPLICATION ‘ *
b the applicant are true and have been verified

ii? Certified that the paii.
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'‘em-IT‘
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H ' the service records.
“" 1. rticulars furnished yfrom

2. The applicant, if selected, will be relieved immediately. lo ed.
' of ACR/APAR for the

last five years are enc s
3. Attested copies ' ' d it is certified

eeord of the service of the Official has been
carefully scrutinized an

~ 4. The r
that there is no doubt about his/her integrity.

' ' or contemplated against
o disciplinary/vigilanc

e case is either pending

5. lt is certified that n' fr m vigilance angle.t and helshe is clear 0the applican
lated on himlher

6. lt is c
during last 10 years.

enified that no major/minor penalty has been p
im osed or contemp

i

Signature:
"’ KDate:

Place: Name:Designation

O.l\/l.No. 6/8/2009 Es

K
bi

it-M ""““"“~"*‘-“"‘;_‘*“*'~'-‘_'.fT.'_-,,“j'---\ 1 - »-

Telephone N 0.

Official Seal :
» l

rvices will be followed as per DoP&T

Note: All Terms 8!. Conditions of deputation / foreign se- tt.(P ay ll) dated 17.06.2010 and as amended from time to time.
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